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forward and set off of the loss and 
depreciation allowance shall apply ac-
cordingly. The Central Government 
have finalised guidelines on the condi-
tions to be fulfilled in regard to eligi-
bility for tax-concessions. With a 
view to advise the Central Govern-
ment, a Committee consisting of the 
following officers has been notified 
as the “specified authority” for the 
purposes of section 72A of the Income- 
tax Act, 1961:—

Chairman

1. Secretary Department of in-
dustrial Development, Ministry of 
Industry, Government of India.

Members

2. Secretary, Department of Com-
pany Affairs, Ministry of Law, Jus-
tice and Company Affairs, Govern-
ment of India.

3. Secretary, Ministry of labour, 
Government ot India.

4. Secretary. Department of Eco-
nomic Affairs, Ministry of Finance, 
Government of India.

4. Chairman, Central Board of 
Direct Taxes, Department of Re- 
venu, Ministry of Finance, Gov-
ernment of India.

The “specified authority” will scru-
tinise applications for mergers received 
from the interested companies and 
adjudge whether the test of public in-
terest is met, with reference iriter- 
alia, to the guidelines referred to above 
and make recommendations to the 
Central Government on case to case 
basis. No specific report is required 
to be submitted by the “specified 
authority” to the Government. It 
would be an endeavour of the “speci-
fied authority” to dispose off applica-
tions for mergers as expeditiously as 
possible.
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